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Issue of artisan credit cards

267. SHRI C.M. RAMESH: Will the Minister of TEXTILES be pleased
to state:

(a) the details of the Artisan Credit Cards(ACCs) issued to artisans in the
handloom sector under Credit Guarantee Programme; and

(b) the details of the ACCs proposed to be issued in the remaining period of
the Twelfth Five Year Plan period?

THE MINISTER OF STATE OF THE MINISTRY OF TEXTILES
(SHRI SANTOSH KUMAR GANGWAR): (a) The office of the Development
Commissioner (Handicrafts) does not issue artisans credit Card to Handloom Weavers.
However, this office has been implementing Credit Guarantee Scheme for handicrafts
artisans/producers groups/Self Help Groups who are engaged in manufacturing activities
in Handicrafts Sector. The financial assistance to handicrafts artisans is extended by
all leading banks/institution (Member Lending Institutions) that are member of Credit
Guarantee Fund Trust for Micro and Small Enterprises (CGTMSE). To avail Credit
Guarantee facility for handicrafts sector, the office of the Development Commissioner
(Handicrafts) pay guarantee fee and annual service fee to CGTMSE.

Credit facility upto I 2.00 lakh (Comprising term loan and/or working capital
facility) being sanctioned by lending banks i.e. the member Lending Institutions of
CGTSME as per their norms.

Till date 50,112 number of Artisans Credit Guarantee Card have been issued to
the handicrafts artisans/producers groups/Self Help Groups through various Member
Lending Institutions (MLIs).

(b) There is no fixed target for issue of the Artisans Credit Cards (ACC) as per
the scheme. However Regional Offices/Marketing and Service Extension Centre of
this office forward the application of interested handicrafts artisans/producers groups/
Self Help Groups who are engaged in manufacturing activities in Handicrafts Sector
to leading banks/institution (Member Lending Institutions). The Member Lending
Institutions (MLI) who are member of Credit Guarantee Fund Trust for Micro and
Small Enterprises (CGTMSE) apply for the credit guarantee on the amount sanctioned
to the handicrafts artisans/ producers groups/Self Help Groups.

Establishment of NIFT centre in Panchkula, Haryana
268. KUMARI SELJA: Will the Minister of TEXTILES be pleased to state:

(a) whether Government has taken a decision for establishment of NIFT centres
in various parts of the country, if so, the details thereof;
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(b) whether Government of Haryvana has sent a proposal for establishment of
NIFT centre at Panchkula, if so, the details thereof, and

(c) the status of the proposal along with the reasons for delay in establishment

of the same?

THE MINISTER OF STATE OF THE MINISTRY OF TEXTILES
(SHRI SANTOSH KUMAR GANGWAR): (a) Yes Sir, Government has decided to

open two more NIFT Centre at Srinagar and Panchkula

(b) and (c) Yes, Sir. Government of Haryana has accepted the pre-requisite
conditions of NIFT for development and operation of a new campus and provided 10
acres of land free of cost at Sec. 23, Part-II, Panchkula and also agreed to construct
campus with an outlay of ¥ 99.71 crores. Haryana Government has also agreed to
bear viability gap funding for four years of running of NIFT Panchkula Campus.
However, Government of Haryana is yet to commence construction of Campus. The

matter is being pursued with Government of Haryana.
Venture capital fund to boost powerloom sector

269. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of TEXTILES
be pleased to state:

(a) whether Government proposes for setting up of a Venture Capital Fund under
administration of Small Industries Development Bank of India (SIDBI) to boost the

powerloom sector in the country, if so, the details thereof; and
(b) the details of the aims of the proposed Venture Capital Fund?

THE MINISTER OF STATE OF THE MINISTRY OF TEXTILES
(SHRI SANTOSH KUMAR GANGWAR): (a) Yes, Sir. The Government launched
the Tax Fund Venture Capital Fund for Powerloom and allied products and services
under the Integrated Scheme for Powerloom Sector Development on 29th October,
2013. This is a dedicated fund with a corpus of ¥ 35 crore in which Government
of India’s contribution is I 24.50 crore and SIDBI’s contribution is I 10.50 crore.
SIDBI Venture Capital Ltd. (SVCL) is the Fund Manager.

(b) The objective of the Tax Venture Fund is to boost the net-worth of Micro,
Small and Medium Enterprises (MSME) Companies by leveraging commercial
bank debt. The fund aims to improve the manufacturing capacity, sales turnover,
competitiveness and profitability of innovative private companies involved in the

Powerloom sector.



